IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :16-05-2024

Date : 16.05.2024

ABLAPL (Se
. |45639/ 16.05.2 |- PK ¢ o Order Dtd. 2024-05- at
2024 (024 4669/2 MOHANTY O 14 No-
024 )
___ (Se
BLAPI,—
45640/ |16.05.2 Order Dtd. 2024-05- at
2 15oma . looa 3226/2 U PATI c.o. v .
024
)
[ (Se
, |45641/ [16.05.2 223532 SK o Order Dtd. 2024-05- at
2024 (024 MOHANTY -0 14 No-
024
)
(Se
BLAPT,~
45642/ |16.05.2 Order Dtd. 2024-05- [BATL- |at
4 ooa oo 4605/2 [N ROUT c.o. T . -
024
3)
__" (Se
5 [45643/ |16.05.2 223532 SK o Order Dtd. 2024-05- at
2024 (024 MOHANTY -0 14 No-
024
3)
B BLAPL- |SANTOSH (Se
45644/ |16.05.2 Order Dtd. 2024-05- at
6 5024 024 4599/2 |KUMAR c.o. 14 No-
024 MAHANTY 5
___ (Se
BLAPI—
45645/ |116.05.2 Order Dtd. 2024-05- BAIL- |at
7 1554 looa 4591/2 |J PRADHAN |C.O. T . e
024
6)
B BLAPT,~ (Se
45646/ 16.05.2 Order Dtd. 2024-05- [BATL- |at
8 5024 024 4588/2 BS SWAIN [C.O. 14 1 No-
024
2)
27_45647/ 16.05.2 [BLAPL- |IN c o Order Dtd. 2024-05- BAIL- |(Se
2024 024 4583/2 |RAYASINGH | "7~ 14 1 at
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024 No-
4)
(Se
BLAPL-
45648/ |116.05.2 Order Dtd. 2024-05- |[BAIL- |at
sona . lora 4581/2 |SK LENKA |C. Y i o
024
3)
(Se
BLAPL-
45649/ 16.05.2 Order Dtd. 2024-05- BAIL- |at
5024 024 4576/2 |SK NAYAK [C. 14 1 No-
024
3)
(Se
CRLMC-
45656/ 116.05.2 Order Dtd. 2024-05- at
5024 024 1613/2 |H K PANDA |C. 15 No—
024
3)
CRLREV CRIMI |(Se
45657/ [16.05.2 |- o DAS . Order Dtd. 2024-05- NAL |at
2024 024 187/20 : 14 REVIS |No-
23 TON  |3)
CRLMA- (Se
45658/ |16.05.2 | " " |SARAT . Order Dtd. 2024-05- BAIL- |at
2024 (024 DASH : 14 1 No-
4
5)
CRLMA- COURT (se
45659/ |16.05.2 |- 71 ° [P K . o Order Dtd. 2024-04- BAIL- |at
2024 024 MOHANTY : : 30 1 No-
4 15
5)
CRLMC- COURT criMr | (€
45660/ [16.05.2 SUMAN Order Dtd. 2024-09- at
2024 (024 570/20 \yropa C.0. [NO. 02 NAL oo
24 15 MISC o
CRLMC- COURT criMr | (5
45661/ [16.05.2 BALARAM Order Dtd. 2024-08- at
2024 024 3284/2 |s1nGH ¢.0. [NO. 30 NAL oo
023 11 MISC 6?
CRLMC- COURT (se
45662/ |16.05.2 |07 [P K . o Order Dtd. 2024-05- at
2024 024 MOHANTY : : 15 No-
024 15
6)
CRLMC- COURT (se
45663/ |16.05.2 | .7 [PITABAS |, o Order Dtd. 2024-05- at
2024 024 NAYAK : : 14 No-
024 15
6)
CRLMC- COURT (Se
45665/ 116.05.2 1743/2 M R SAHOO |C. NO. Order Dtd. 2024-05- at
2024  |024 14 No-
024 15
6)
CRLMC- COURT (se
45666/ |16.05.2 |72 | o e oo, o Order Dtd. 2024-08- at
2024 024 23 No-
024 15
6)
22 45667/ [16.05.2 [cRLMC- [P K lc.0. [cOURT |order Dtd. 2024-05- [CRIMI |(Se
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2024 024 4694/2 |MOHANTY NO. 13 NAL |at
023 15 MISC [No-
6)
CRLMC- |JAYAKRISH COURT criMr | (€
45668/ 116.05. Order Dtd. 2024-05- at
sooa " looa 4895/2 INA NO. 3 NAL 20
023 MOHAPATRA 15 MISC |of
CRLMC- COURT criMr | (°€
45669/ (16.05.2 |- "~ |SRINIBASH o Order Dtd. 2024-05- | =" |at
2024 024 24 MOHANTY e 13 Msc 2?—
CRLMC- |PARTHA COURT criMr | (°€
gggzl/ 33405' 1706/2 |SARATHT NO. gzder Ptd. 2024-05- |7 ;z_
024 DAS 15 MIsc o)
CRLMC- COURT criMr | (°€
23323/ 32405‘ 5244/2 |M.K. RATH NO. ?Eder ptd. 2024-05- o ;z_
023 15 MIsc |o)
CRLMC- [BINAYA COURT (Se
45674/ |16.05. Order Dtd. 2024-05- at
soon  looa 1672/2 |[KUMAR NO. e oo
024 SAHOO 15 5)
CRLMC- COURT (Se
45675/ |16.05. Order Dtd. 2024-07- at
1638/2 |S.R. PANI NO.
2024 024 30 No-
024 15
5)
CRLMC- COURT (se
45676/ |16.05. Order Dtd. 2024-05- at
1609/2 [N. SAHOO NO.
2024 024 14 No-
024 15
5)
CRLMC- COURT criMr | (°€
45677/ |16.05.2 |72 70 [P.K. o Order Dtd. 2024-08- |- lat
2024 024 0oa MOHANTY s 08 rsc Ts—
CRLMC- COURT (se
45679/ |16.05. 1612/2 R.K. NO Order Dtd. 2024-05- at
2024 024 SARANGI : 13 No-
024 15
1)
CRLMC- COURT crimr | 5€
45680/ |16.05. BALARAM Order Dtd. 2024-05- at
2024 024 1825/2 |51\ NO. 14 NAL — go-
024 15 MIsC |}
CRLMC- COURT criMr | (€
gggzl/ 32405' 1731/2 |S. SAHOO NO. ?Zder Ptd. 2024-05- | ;z_
024 15 MISC | s
CRLMC- COURT (se
45682/ |16.05.2 |7 00" |J. o Order Dtd. 2024-05- at
2024 024 074 PARDHAN e 14 No-

6)
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45684/ |16.05.2 |CRLMC— |PRANOD COURT |5 rder Dtd. 2024-05- at
sooa . looa 1681/2 [KUMAR NO. T e
024 JENA 15 5
CRLMC- COURT (Se
45685/ [16.05.2 |/ /070 [B.K. o Order Dtd. 2024-05- at
2024 (024 MOHANTY : 14 No-
024 15
0)
CRLMC- COURT (Se
45686/ 116.05. Order Dtd. 2024-05- at
1651/2 |S. DASH NO.
2024 (024 14 No-
024 15
6)
CRLMC- COURT (Se
45687/ (16.05.2 |/ " [BALARAM o Order Dtd. 2024-05- at
2024 (024 SINGH : 14 No-
024 15
6)
CRLMC- COURT (Se
45688/ |16.05. Order Dtd. 2024-05- at
1630/2 |S. DASH NO.
2024 (024 14 No-
024 15
6)
WP (C) - COURT WRIT | o€
45690/ |16.05. 11942/ |CR NAYAK NO. Order Dtd. 2024-05- BRANC at
2024 (024 15 No-
2024 15 H-4
27)
CRLMC- COURT criMr | (°€
éggzl/ 32405' 1306/2 |D. SWAIN NO. ?Zder Dtd. 2024-05= |y ;z_
024 15 MISC |3
WP (C) - COURT WRIT | o€
38322/ 32405' 11738/ |R.N.BARIK NO. ?Eder Ptd. 2024-05- lxeane ;t_
2024 15 H-1 4?
WP (C) - COURT WwrIT | (o€
45693/ 116.05.2 |- 02" 10 L oo o Order Dtd. 2024-05- [l -~ |at
2024 (024 15 No-
2024 15 H-5
47)
WP (C) - PK COURT WRIT | o€
38524/ 32405‘ 11688/ |PATTANAYA NO. ?Eder Ptd. 2024-05- lppane ;t_
2024 K 15 H-7 ©
15)
ABLAPL (Se
45696/ |16.05.2 |- R.K. ;gURT Order Dtd. 2024-05- BAIL- |at
2024 (024 17045/ |DEHURY L 14 2 No-
2018 12)
WRIT
BRANC |(Se
WP (C) - COURT . |H at
38227/ 32405' 11744/ M. NAYAK NO. ?gder prd. 2024-05= pryr yo-
2024 15 STON |105
BENCH |)

-1)
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(Se
WP (C) - COURT . WRIT
gggjs/ 32405‘2 11760/ |R.N.BARIK NO. ?Eder Ptd. 2024-05- lpeane ;z_
2024 15 H-1 5
WP (C) - COURT WwRIT | (o€
38229/ 33405‘2 12055/ |AK PANDA NO. ?gder ptd. 2024-05- lpeane Et_
2024 15 H-5 ©
47)
WRIT
BRANC | (Se
45700/ 116.05.2 "E(O) =l ¢, COURT |5rder Dtd. 2024-05- % at
2024 (024 11594/ | n T pATHY NO. 13 (DIVI No-
2024 15 STON |103
BENCH |)
-1)
WP (C) - COURT WwrIT | (o€
ég;gl/ 35405'2 12053/ |SK ROUT NO. ?Eder Dtd. 2024-05- lppanc ;t_
2024 15 H-5 ©
47)
WP (C) - COURT WRIT | o€
38;22/ 32405‘2 11757/ |R.N.BARIK NO. ?Eder Ptd. 2024-05- lpeane ;Z_
2024 15 H-1
4)
WRIT
BRANC | (Se
45703/ 16.05.2 " (&)~ 1p k. COURT |order ptd. 2024-05- % at
2024 (024 11594/ |\ onanTy NO. 13 (DIVI No-
2024 15 STON |103
BENCH |)
-1)
(Se
CONTC- COURT at
33;24/ 32405.2 320720 Ik ROUT o ?gder Dtd. 2024-03- e
24 15 103
)
WP (C) - COURT WwrIT | (o€
38226/ 32405'2 12095/ |A SAHOO NO. ?gder Dtd. 2024-05= lppanc ;z_
2024 15 H-5
47)
WP (C) - COURT WRIT | o€
38227/ 35405'2 11755/ |R.K.BARIK NO. ggder Ptd. 2024-05- lpeane ;z_
2024 15 H-1 5
WP (C) - COURT wriT | (°€
45708/ (16.05.2 |30 | panpa o Order Dtd. 2024-05- -~ |at
2024 (024 07 No-
2023 15 H-3
33)
(Se
WP (C) - . WRIT
45709/ |16.05.2 11705/ |Jp KAR COURT |Order Dtd. 2024-05 BRANC at
2024 024 NO. 1 |15 No-
2024 H-1
4)
|58 [45710/ [16.05.2 [WP(C)- [R.K.BARIK [C.O0. |[COURT [Order Dtd. 2024-05- [WRIT |(Se
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2024 024 11741/ NO. 1 |15 BRANC |at
2024 H-1 No-
4)
WP (C) - WRIT (Se
45712/ |16.05. 11896/ |S SAHOO COURT |Order Dtd. 2024-05- BRANC at
2024 024 NO. 1 |15 No-
2024 H-2
8)
(Se
WP (C) - _~e_ WRIT
45713/ |16.05. 30744/ |JP KAR COURT |Order Dtd. 2024-05 BRANC at
2024 024 NO. 1 |07 No-
2023 H-3
33)
WP (C) - WRIT (Se
45714/ |16.05. 11702/ |7.SWATN COURT |Order Dtd. 2024-05- BRANC at
2024 024 NO. 1 |15 No-
2024 H-1
4)
(Se
WP (C) - _ne_ WRIT
45715/ |16.05. 11899/ |S SAHOO COURT |Order Dtd. 2024-05 BRANC at
2024 024 NO. 1 |15 No-
2024 H-2
8)
WRIT
BRANC |(Se
WP (C) - A |H at
38;26/ 35405 ]_]_882/ S . BARDHAN ESURi‘ ?J;der Dtd. 2024-05 (DIVI No-
2024 . SION 106
BENCH |)
-1)
(Se
45717/ 116.05. CONTC- COURT |Order Dtd. 2024-05- at
2024 024 3966/2 |PK PAL No. 1 115 No-
024 . 106
)
WP (C) - WRIT (Se
45718/ [16.05.2 [0S0 COURT (Order Dtd. 2024-05- | .. |at
2024 024 NO. 1 |15 No-
2024 H-1
4)
_ CRIMI |(Se
45720/ |16.05. 2532?20 EJAYALAX COURT |Order Dtd. 9999-12- [NAL  |at
2024 024 53 TRIPATHY NO. 7 |31 APPEA |No-
L 9)
(Se
WP (C) - _nc_ WRIT
45721/ |16.05. 11897/ |s sanoO COURT |Order Dtd. 2024-05 BRANC at
2024 024 NO. 7 |15 No-
2024 H-2
8)
) (Se
45722/ |16.05. ggggsz PK PAL COURT |Order Dtd. 2024-05- at
2024 024 NO. 7 |15 No-
024
8)
(Se
WP (C) - _Ac_ WRIT
45723/ |16.05. 11658/ |S.K.SAHOO COURT |Order Dtd. 2024-05 BRANC at
2024|024 5024 NO. 7 |15 g |No-

15)
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WP (C) - . WRIT
45724/ 116.05.2 [Joo20" o L cany COURT |Order Dtd. 2024-04- [--  lat
2024 (024 NO. 7 130 No-
2024 H-8
39)
(Se
WP (C) - WRIT
45726/ [16.05.2 |1 g7’ |0 cano COURT |Order Dtd. 2024-05- |\ ' . fat
2024 (024 NO. 7 |15 No-
2024 H-4
27)
_ (Se
45727/ |16.05. 282332 N COURT |Order Dtd. 2024-05- at
2024 (024 NO. 7 |15 No-
024
27)
(Se
WP (C) - . WRIT
45728/ (16.05.2 |7 0" | a s COURT |Order Dtd. 2024-05- o= lat
2024 (024 NO. 7 |15 No-
2024 H-7
15)
CRIMI |(se
45729/ |16.05. ggsgﬁl T b, RANU ;gURT Order Dtd. 9999-12- NAL  lat
2024 (024 - : 31 APPEA |No-
7 22
L 5)
WP (C) - COURT WRIT | o€
38;20/ 32405‘ 11619/ |T.K.NAYAK NO. ?Eder Ptd. 2024-05- lxeane ;Z_
2024 22 H-7
15)
CONTC- COURT (se
45731/ |16.05. Order Dtd. 2024-05- at
3978/2 |GC JENA NO.
2024 (024 o 2y 15 No-
15)
B CRIMI |(se
45732/ |16.05. isgézo P.K. ;gURg Order Dtd. 2024-05- NAL  |at
2024 (024 BARTK : 13 APPEA |No-
19 OLD
L 6)
WP (C) - COURT WwrIT | (o€
38;33/ 32405' 11557/ |K.PARIDA NO. 2 Sgder Dtd. 2024-05- lppanc ;t_
2024 OLD H-6 ©
16)
WP (C) - COURT WRIT | o€
38224/ 32405‘ 11909/ BB RAY NO. 2 ?Eder Ptd. 2024-05- lppane ;t_
2024 OLD H-4 ©
27)
CONTC- COURT (se
45735/ |16.05. Order Dtd. 2024-05- at
3979/2 |GC JENA NO. 2
2024 (024 15 No-
024 OLD
27)
WP (C) - COURT WRIT | o€
38226/ 32405' 33064/ |D.SAMAL NO. 2 ggder ptd. 2024-05- lpeane ;t_
2020 OLD H-7 ©
44)
WP (C) - COURT . [wrrT [(se
38;27/ 32405' 11921/ |M PAGAL NO. 2 ?gder Dtd. 2024-05- lppanc |at
2024 OLD H-4  |No-




[ 27)
CRIMI |(Se
53 45738/ [16.05. ESI;%O P.K. ;gURT Order Dtd. 2024-05- NAL  |at
2024 (024 BARTK : 13 APPEA |No-
14 22
L 1)
B WP (C) - COURT writ | (5€
84 45739/ 116.05. 11932/ |n MALLICK NO. Order Dtd. 2024-05- BRANC at
2024 (024 15 No-
2024 22 H-4
27)
B WP (C) - COURT wrIT | (5©
85 45740/ 116.05. 33851/ |B.K.SAHOO NO Order Dtd. 2024-05- BRANC at
2024 (024 15 No-
2023 22 H-6
36)
[ CRIMI |(Se
g 45741/ 116.05. gf%ﬁl . PANDA ;gURg Order Dtd. 9999-12- NAL  |at
2024 (024 . . 31 APPEA |No-
0 OLD
L 2)
B WP (C) - COURT WRIT | o€
87 38233/ (1)52105' 11910/ |SK SAHOO NO. 2 ?Eder btd. 2024-05- lgpanc ;t_
2024 OLD H-4 °©
27)
SCRLA- CRIMI |(Se
gg [45744/ [16.05.2 |7 0 R.C. COURT |Order Dtd. 9999-12- [NAL  |at
2024 (024 . MAHARANA NO. 9 |31 APPEA |No-
L 4)
B WP (C) - WwrIT | (o€
6o [45745/ [16.05.2 |17 070" |0 oy COURT |Order Dtd. 2024-05- |1 . fat
2024  |024 NO. 9 |15 No-
2024 H-4
27)
[ WRIT
BRANC | (Se
WP (C) - o |m at
90 38;26/ 322}05. 11891/ |p. NAYAK EISURE;‘ ggder Dtd. 2024-06 (DIVI No-
2024 : STON |106
BENCH |)
-1)
_' (Se
WP (C) - . WRIT
o1 45748/ [16.05.2 1000 | b vk COURT |Order Dtd. 2024-05- o> lat
2024  |024 NO. 7 |15 No-
2024 H-4
27)
[ WRIT
BRANC | (Se
5, [45749/ |16.05. gs;g;; P.N. COURT |Order Dtd. 2024-05- I?DIVI ;z_
2024  |024 024 NAYAK NO. 7 |14 s1on 120
BENCH |)
-3)
[ WRIT |(Se
45750/ [16.05.2 |"F S~ COURT |Order Dtd. 2024-05- DRANC jat
93 [o0n " looa 11657/ |J.P. KAR v 7 |ia H No-
2024 : (DIVI 104
STON  |)
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98

99

BENCH
-1)

(Se
WP (C) - . |wrzT
45751/ |16.05. 11739/ |s SWAIN COURT |Order Dtd. 2024-05 BRANC at
2024 (024 NO. 7 |15 No-
2024 H-1
4)
WRIT
BRANC | (Se
45752/ [16.05.2 |'E () |ASHOK COURT |order Dtd. 2024-05- - at
5024 024 12021/ |KUMAR NO. 7 |14 (DIVI |No-
2024  |SAHOO : SION 108
BENCH |)
-1)
(Se
WP (C) - o |wrrT
45753/ 116.05.2 |11 ot | oo COURT [Order Dtd. 2024-05- |l |at
2024 (024 NO. 7 |15 No-
2024 H-7
15)
WRIT
BRANC | (Se
WP (C) - . |m at
33225/ 32405. 41338/ |K. MANDAL ;gURS ?Zder Dtd. 2024-05- [\ 0
2021 : STON |108
BENCH |)
-1)
ABLAPL ;ie
45756/ [16.05.2 |- COURT |0Order Dtd. 2024-05-
2024 |024 451072 N C SINHA NO. 7 |09 No
108
024
)
WP (C) - wrir | 5©
45757/ 116.05.2 |11 o0 |0 oo COURT |Order Dtd. 2024-05- |\ '\ |at
2024 (024 NO. 7 |15 No-
2024 H-7
15)
WRIT
BRANC | (Se
45758/ 116.05.2 "F(C) = liparmsH COURT |Order Dtd. 2024-05- | at
2024 024 41338/ \ouor NO. 7 |14 (DIVI No-
2021 : STON |108
BENCH |)
-1)
(Se
WP (C) - o |wrrT
45759/ |16.05. 11649/ |n SAHOO COURT |Order Dtd. 2024-05 BRANC at
2024 (024 NO. 7 |15 No-
2024 H-7
15)
M/S.
SAPAN KU.
PAL,
CRIMI |(Se
45760/ |16.05. ggg?zo 2;§?ED’ B ;gURg Order Dtd. 2024-06- NAL  |at
2024 (024 ’ ] APPEA |No-
20 D.X. OLD . o)
PADHT,
B.K.

PADHI,




P.K.

PADHI,
ABHAYA
KU.
PARIDA
WP (C) - COURT WRIT | o€
38;21/ 33405‘ 11706/ |S SAHOO NO. 2 ?gder btd. 2024705~ lgpanc EE_
2024 OLD Bl
CRLA CRIMI |(Se
45762/ |16.05. 560,20 S.P. COURT |Order Dtd. 2024-10- |[NAL at
2024 (024 SAMANTA NO. 5 |22 APPEA |No-
23
L 9)
_ (Se
45763/ |16.05. ggggfz s saroo COURT |Order Dtd. 2024-05- at
2024 (024 NO. 5 |15 No-
024
9)
CRLA CRIMI |(Se
45764/ [16.05.2 |o 7 IS . P. COURT |Order Dtd. 2024-10- NAL  at
2024 (024 SAMANTA NO. 5 |22 APPEA |No-
23
L 9)
_ (Se
45765/ |16.05. EST352 ARUN COURT |Order Dtd. 2024-05- at
2024 (024 KU.JATT NO. 5 |15 No-
024
9)
CRLA CRIMI |(Se
45766/ (16.05.2 |/ 7 M.R. COURT |Order Dtd. 2024-10- NAL  at
2024 (024 SAHOO NO. 5 |29 APPEA |No-
24
L 10)
(Se
CONTC-
45767/ (16.05.2 |7, 0-"" |AUROBINDO COURT |Order Dtd. 2024-05- at
2024 (024 SAHOO NO. 5 |15 No-
024
10)
CONTC- |SURENDRA (Se
45768/ |16.05. COURT |Order Dtd. 2024-05- at
2024 (024 3797/2 |KUMAR NO. 5 |15 No-
024 GARTTA :
10)
CRLA CRIMI |(Se
45769/ (16.05.2 |17 IS K. COURT |Order Dtd. 2024-10- NAL  |at
2024 (024 SWAIN NO. 7 |22 APPEA |No-
24
L 10)
(Se
CONTC-
45770/ [16.05. COURT |Order Dtd. 2024-05- at
2024 024 3485/2 |n K PANDA NO. 7 |15 No-
024
10)
_ (Se
45771/ |16.05. ggggfz R COURT |Order Dtd. 2024-05- at
2024 (024 NO. 7 |15 No-
024
10)
45772/ 116.05. CONTC- PK JENA COURT |Order Dtd. 2024-05- (Se
2024 (024 3775/2 NO. 7 |15 at




024 No-
10)
CONTC- (Se
45774/ |16.05. 3613/2 |SARAT COURT |Order Dtd. 2024-05- at
2024|024 DASH NO. 7 |15 No-
024
10)
(Se
CONTC-
45775/ [16.05.2 S50 |p.C.CHAIN COURT |Order Dtd. 2024-05- [CONTE |at
2024 024 CHANT NO. 7 |15 MPT No-
024
5)
CONTC- (Se
45776/ |16.05. 3716/2 |pC DAS COURT |Order Dtd. 2024-05- |CONTE |at
2024|024 NO. 7 |15 MPT  No-
024
5)
WRIT
BRANC |(Se
45778/ [16.05.2 [1097 | K COURT |Order Dtd. 2024-05- ?DIVI 2
2024 024 4 PARDHI NO. 7 |15 STON 101
BENCH |)
_1)
(Se
45779/ [16.05.2 |SONTC” COURT |Order Dtd. 2024-05- at
rona loss 3901/2 |S. SAHOO MR No-
024 . 101
)
(Se
45780/ [16.05.2 |SONTC™ COURT |Order Dtd. 2024-05- at
roma loss 3902/2 |S. SAHOO A No-
024 : 101
)
WRIT
BRANC |(Se
WP (C) - s at
38222/ 16:05.2 15051, k. wanpar COURT Ozdex Ded. 202405~ fipryy o
2024 : STON |108
BENCH |)
-1)
WRIT
BRANC |(Se
45783/ 116.05.2 |"-CRL” 1 b saHOO COURT |Order Dtd. 2024-05- |° at
2024 024 42/202 1, NO. 1 |20 (DIVI o=
4 . STON |101
BENCH |)
-1)
(Se
45784/ |16.05.2 |SoNTC” COURT |Order Dtd. 2024-05- at
2024 024 3903/2 |S. SAHOO No. 1 |15 No-
024 : 101
)
45785/ [16.05.2 [MATA- |[NIRANJAN COURT |order Dtd. 2024-06- [FIRST |(Se
2024 024 33/202 |SAHOO NO. 1 |19 APPEA |at




4 L No-
5)
CONTC- (Se
45786/ |16.05. 3904/2 |S. SAHOO COURT |Order Dtd. 2024-05- |CONTE |at
2024 024 : NO. 1 |15 MPT  |No-
024
2)
CONTC- (Se
45788/ |16.05.2 | o070 | o COURT |Order Dtd. 2024-05- |CONTE |at
2024 024 : NO. 1 |15 MPT  |No-
024
9)
WP (C) - wrrr | (Se
45790/ |16.05. 11534/ |K.PARIDA COURT |Order Dtd. 2024-05- BRANC at
2024 024 NO. 1 |15 No-
2024 H-6
16)
_ (Se
45791/ [16.05.2 300500 | COURT |Order Dtd. 2024-05- at
2024 024 : NO. 1 |15 No-
024
16)
_ (Se
45792/ |16.05. 225332 s Das COURT |0Order Dtd. 2024-05- at
2024 024 : NO. 1 |15 No-
024
16)
(Se
WP (C) - e WRIT
45794/ |16.05.2 |11 o0 COURT [Order Dtd. 2024-05- |l . |at
2024 024 NO. 1 |15 No-
2024 H-6
16)
WRIT
BRANC |(Se
45796/ 116.05.2 "E ()~ loypapT COURT |Order Dtd. 2024-05- |° at
2024 024 8788/2 |pann NO. 1 |14 (DIVI No-
024 : STON |120
BENCH |)
-3)
(Se
WP (C) - . [WRIT
45797/ |16.05.2 || oon | oo COURT [Order Dtd. 2024-05- |- |at
2024 024 NO. 1 |15 No-
2024 H-6
16)
WRIT
BRANC |(Se
45798/ |16.05.2 |"2{)~ |cunapr COURT |order Dtd. 2024-05- | at
2024 024 8788/2 |oana NO. 1 |14 (DIVI No-
024 : STON |120
BENCH |)
-3)
(Se
45800/ |16.05.2 |CONTCT COURT |Order Dtd. 2024-05- at
024 looa 3780/2 |s. DAS ro. 1 ks No-
024 : 120
)
45801/ |16.05. g?ﬁgf; s sanoo COURT |Order Dtd. 2024-05- ;ie
2024 024 S : NO. 1 |15 e




[ 120
)
13 45802/ |16.05.2 ["F(C)~ COURT |Order Dtd. 2024-05- "RIT a(lie
¢ ona ! looa 11545/ [A.K.PANDA [C.0. - "" ¢ BRANC |°°_
2024 H-6
16)
- WP (C) - wriT | (°€
13 145803/ (16.05.2 |11 043" o« panpa lc.o. (COURT |Order Dtd. 2024-05- [1ino . lat
7 |2024 024 NO. 1 |15 No-
2024 H-6
16)
N WP (C) - WRIT | (o€
13145804/ |16.05.2 11925/ S.K. c COURT |Order Dtd. 2024-05- BRANC at
8 2024 024 PARDHAN 2 lNo. 1 13 No-
2014 H-1
31)
_' B (Se
13 45805/ |16.05.2 "1“53(8)9/ P.K. . COURT |Order Dtd. 2024-05- giﬁﬁc at
9 [2024 024 MISHRA P N0, 1 14 No-
2016 H-3
13)
- WP (C) - wrIT | (o€
14 45806/ (16.05.2 |17 05" |0 o panrs | o [COURT |Order Dtd. 2024-05- [Tino. lat
0 [2024 024 NO. 1 |15 No-
2024 H-6
16)
B WP (C) - WRIT | o€
14 145807/ |16.05.2 12092/ |B. samoo |c. COURT |Order Dtd. 2024-05- BRANC at
1 2024 024 NO. 1 |15 No-
2024 H-5
47)
- WP (C) - WwrIT | (o€
14 45808/ [16.05.2 |1 20" |\ o pa | o [COURT |Order Dtd. 2024-05- [Lino . lat
2 |2024 |024 NO. 1 |15 No-
2024 H-6
16)
B WP (C) - WRIT | o€
14 145809/ |16.05.2 COURT |Order Dtd. 2024-05- at
3 2024 looa 11536/ |A.K.PANDA C.O. "7 ¢ BRANC |-
2024 H-6
16)
- BLAPL- COURT (se
14 45810/ |16.05.2 Order Dtd. 2024-05- BATL- |at
14713/ |s.D. JENA [C.O. [NO.
4 2024 024 01 2 No-
2023 11
8)
- WP (C) - COURT WRIT | o€
é4 3824111/ 32405'2 11870/ |A.P.SAHOO |C.O. |NO. Cl)gder Ptd. 2024-05- lpeane ;Ct)_
2024 11 H-2
8)
B BLAPL- COURT (Se
14 145812/ |16.05.2 13781/ G.K. c NO Order Dtd. 2024-05- BAIL- |at
6 12024 024 TRIPATHY |~ : 14 1 No-
2023 11
1)
- WP (C) - COURT wriT | (°€
14 45813/ (16.05.2 |17 0" 1 oo e o o, Order Dtd. 2024-05- -~ . |at
7 |2024 024 15 No-
2024 11 H-7
15)
|14 [45814/ [16.05.2 WP (C)- [p.K. (C.0. |cOURT |order Dtd. 2024-05- [WRIT |(Se




12024

024 13616/ |MOHANTY NO. 14 BRANC |at
2023 22 H-7  |[No-
44)
WP (C) - COURT writ | (5€
45815/ |16.05. 41504/ P.K. NO BRANC at
2024 (024 2053 | |MOHANTY 03 g3 [No-
14)
WP (C) - COURT wrIT | 5©
45816/ |16.05. P.K.PATTN Order Dtd. 2024-05- at
2024|024 11664/ 1, ¢ NO. 15 BRANC |6
2024 23 H-7
15)
SECON | (se
45817/ |16.05. Sgg/zo T.K. ;gURT Order Dtd. 2024-05- |D at
2024 (024 MOHANTY : 14 APPEA |No-
18 23
L 5)
WP (C) - COURT WRIT | o€
45818/ |16.05. U.K.CHHOT Order Dtd. 2024-05- at
2024|024 L1718/ oy NO. 15 BRANC yo-
2024 23 H-1 4$
SECON |(se
45820/ |16.05. 23?/20 P.K. ;gURT Order Dtd. 2024-05- D at
2024 (024 MOHANTY : 14 APPEA |No-
18 23
L 5)
WP (C) - COURT WRIT | o€
45821/ [16.05.2 |gooot M.R. o Order Dtd. 2024-05- [[°- . |at
2024 (024 SAHOO : 14 No-
024 23 H-4
19)
ABLAPL (Se
45822/ |16.05.2 |- SR ;gURT Order Dtd. 2024-05- at
2024 (024 3324/2 |PATTANATK 0y 14 No-
024 19)
WP (C) - COURT wrrtT | (5°
45824/ |16.05. NTRANJAN Order Dtd. 2024-05- at
2024  |024 10802/ 5a\pa NO. 14 BRANC |yo-
2024 23 H-7 °
48)
WP (C) - COURT WRIT | o€
45826/ (16.05.2 | ) o . [BADRINARA o Order Dtd. 2024-06- |- lat
2024 (024 YAN PANDA . 19 No-
2024 23 H-6
26)
WP (C) - COURT wriT | (°€
45827/ [16.05.2 | ¢ )" P K. o Order Dtd. 2024-07- [l -- . |at
2024 (024 024 BEHERA 03 09 hoo  [No-
6)
WP (C) - COURT WRIT | o€
38228/ 35405' 11554/ |M. PAGAL NO. gzder btd. 2024-08~ lppanc ;t_
2024 23 H-6 ©
16)
WP (C) - COURT wriT | (°€
;8229/ 35405' 11922/ M. DAS NO. ggder btd. 2024-07- lgpanc ;2_
2024 23 H-4

27)




WP (C) - |SURENDRA COURT . WRIT
33220/ 32405‘ 11400/ PRASAD NO. ?Zder Ptd. 2024-05- lpeane ;z_
2024  [BARIK 23 H-4
46)
WP (C) - COURT WwRIT | (o€
45831/ [16.05.2 |, cot)  M.N. o Order Dtd. 2024-08- - |at
2024 (024 MOHANTY : 01 No-
24 23 H-3
51)
WP (C) - COURT WRIT | o€
38222/ 35405' 6839/2 |P.K. DASH NO. ?Zder Ptd. 2024-05- lpeane ;z_
024 23 H-2
7)
WP (C) - COURT wriT | (°€
45833/ |16.05. 7031/2 NIRANJAN NO Order Dtd. 2024-05- BRANC at
2024 (024 SINGH (1) : 14 No-
024 23 H-4
19)
BLAPL- |SWAYAM COURT (Se
45834/ |16.05. Order Dtd. 2024-05- [BATIL- |at
soon . looa 10666/ PRAVA NO. L 5 e
2023  |DASH 23 ©
11)
) MISC. |(Se
45835/ |16.05. 5?2/20 T.K. EgURT Order Dtd. 2024-05- APPEA |at
2024 (024 > NAYAK 0y 13 L No-
SEC. |8)
MISC. |(Se
45836/ |16.05.2 [[20 COURT | der Dtd. 2024-07- |APPEA |at
194/20 |[K. SAHOO NO.
2024 (024 ” 03 05 L No-
SEC. |9)
) MISC. |(Se
45837/ 116.05.2 |29 COURT |5 der Dtd. 2024-06- |APPEA |at
199/20 |B. MAHALT NO.
2024 (024 ” 03 19 L No-
SEC. |9)
MISC. |(Se
45838/ |16.05. 235520 ALK. ;gURT Order Dtd. 2024-05- |APPEA |at
2024 (024 53 BARIK 0y 14 L No-
SEC. |7)
) MISC. |(Se
45839/ |16.05.2 TACA COURT |5 der Dtd. 2024-05- |APPEA |at
807/20 |B. MAHALT NO.
2024 (024 53 03 14 L No-
SEC. |7)
BLAPL- COURT (Se
45840/ |16.05. Order Dtd. 2024-05- BATL- |at
11405/ M. PAGAL NO.
2024 (024 14 1 No-
2023 23
6)
CONTC- COURT (se
45841/ [16.05.2 |30, 070 |0 oo o Order Dtd. 2024-05- [CONTE |at
2024 (024 : : 15 MPT  |No-
024 23
3)
45842/ 116.05.2 |CONTC- COURT conte | ‘5€
2024 024 3749/2 |S. SAHOO NO. MPT at
024 23 No-




[ ] 3)
CONTC- COURT (Se
17 |45843/ [16.05.2 |70 " |PURUSOTTA | o Order Dtd. 2024-05- [CONTE |at
4 |2024 024 M CHULT : : 15 MPT  No-
024 23
2)
- BLAPL- |SANJIB COURT (se
17 145844/ |16.05. Order Dtd. 2024-05- BAIL- |at
5 12024 024 12233/ |[KUMAR C. NO. 14 5 No-
2023  |BHANJADEO 23 8?
- CONTC- COURT (Se
17 |45845/ [16.05.2 |Zco " |PURUSOTTA |, o Order Dtd. 2024-05- CONTE |at
6 2024 024 M CHULT : : 15 MPT  [No-
024 23
2)
- WP (C) - COURT wriT | (°©
17 145846/ |16.05. 11622/ A. c NO Order Dtd. 2024-05- BRANC at
7 2024 024 SUNDARAY |~ : 15 No-
2024 23 H-7
15)
- WP (C) - COURT wriT | (°€
1745847/ (16.05.2 |17 oc0" K. . o Order Dtd. 2024-05- [[-- . |at
8 [2024 024 004 |PANDA 23 15 0 g$—
B WP (C) - COURT wriT | (°®
27 38228/ 32405‘ 11839/ |M. PAGAL |[C.O. |NO. ?Eder Ptd. 2024-05- lxeane ;t_
2024 23 H-2 ©
8)
N BLAPL- |SANJIB COURT (se
18 45849/ |16.05. Order Dtd. 2024-05- BATL- |at
o loosa ’ looa 12234/ |KUMAR Cc.0. |NO. T 5 -
2023  |BHANJADEO 23 8)
N WP (C) - COURT WRIT | o€
18 38220/ 32405‘ 11823/ |[K. BEHERA [C.O. |NO. ?Eder Ptd. 2024-05- lxeane ;z_
2024 23 H-2
8)
- WP (C) - COURT wriT | (°€
18 45851/ |16.05. BANABTHAR Order Dtd. 2024-05- at
5 |roma . looa 11783/ 1 0oy Cc.0. |NO. s BRANC |°°
2024 23 H-1 4$
- WP (C) - COURT WRIT | o€
18 145852/ |16.05. 11750/ R.N. c NO Order Dtd. 2024-05- BRANC at
3 2024 024 024 [BARIK 23 15 01 E?-
N WP (C) - COURT wriT | (°€
28 ;8223/ 35405' 11836/ |A.K. JATI |C.O. [NO. ggder Ptd. 2024-05- lpeane ;2_
2024 23 H-2
8)
N BLAPL- COURT (Se
18 145854/ |16.05. 93502 A. c NO Order Dtd. 2024-05- BAIL- |at
5 2024 (024 MOHANTY : : 14 2 No-
023 17
11)
18 [45855/ [16.05.2 |wp(C)- 5 Das - COURT |Order Dtd. 2024-05- |[WRIT |(Se
6 2024 024 11880/ |7 : NO. 15 BRANC |at




2024 17 H-2  [No-
8)
WRIT
BRANC |(Se
15856/ 16.05.2 "2 (9~ Iy k COURT lorder Dtd. 2024-05- |7 at
2024|024 10498/ 11 1cK NO- 3 (DIVL MNo-
2024 17 STON 114
BENCH |)
-2)
WA~ COURT writ | (5€
45857/ |16.05. 356/20 |S MISHRA NO Order Dtd. 2024-05- |, oo, |at
2024|024 13 No-
24 17 L
6)
BLAPL- |JYOTISH COURT (5e
45858/ |16.05. Order Dtd. 2024-05- BAIL- |at
soon . looa 14381/ |RANJAN No. |1} . e
2023 |pas 17 4$
WP (C) - COURT wrrr | (Se
38229/ 35405' 11784/ |S. NAYAK NO. ?Eder ptd. 2024-05= lgpanc ;t_
2024 17 H-1 4$
WP (C) - COURT wrIT | 5©
45860/ 116.05.2 |1 o 0" IA. o arane 2t
2024|024 004 | |SUNDARAY 1 04 |No-
27)
BLAPL- |[AMLAN COURT (Se
45861/ |16.05. Order Dtd. 2024-05- BAIL- |at
sooa  looa 7725/2 |SHAKTI No. |} 5 e
023 PAUL 17 5
WP (C) - COURT wrIT | (5©
45862/ (16.05.2 | 1750 |A. o Order Dtd. 2024-05- [[~- . |at
2024 |024 2024 . |SUNDARAY - 15 0 E?_
WP (C) - COURT wriT | 5©
45863/ |16.05. 11789/ A. NO Order Dtd. 2024-05- BRANC at
2024 |024 004 | |SUNDARAY 0 15 a1 ﬁf—
BLAPL- COURT (Se
45864/ |16.05. Order Dtd. 2024-05- BAIL- |at
12574/ |S. MISHRA NO.
2024 024 14 1 No-
2023 17
1)
WP (C) - COURT wrrr | '5©
38225/ 35405' 11842/ |S. SWAIN NO. ?Eder btd. 2024-05= lppanc ;z_
2024 17 H-2
8)
WP (C) - COURT wrrT | 5©
45866/ (16.05.2 |11 1 |G o Order Dtd. 2024-05- [ -~ |at
2024 024 JAYASINGH © s No-
2024 16 H-6
16)
45867/ [16.05.2 [WP(C)- [PRASANTA COURT |Order Dtd. 2024-05- [WRIT |(Se
2024 |024 42401/ [KUMAR NO. |08 BRANC |at




2023  |MAHALT 16 H-4  |No-
27)
N LAA- COURT FIRST | o€
19 145868/ |16.05.2 49/201 BIKRAM c NO Order Dtd. 2024-05- APPEA at
9 2024 024 BEHERA : : 14 No-
5 16 L
3)
N LAA- COURT F1RsT | (5€
20 45869/ [16.05.2 | /0000 | b b e o o, Order Dtd. 2024-05- | = = |at
0 [2024 024 14 No-
5 16 L
3)
N WP (C) - COURT WRIT | (o€
20 |45870/ |16.05.2 11725/ TAPAN c NO Order Dtd. 2024-07- BRANC at
1 2024 024 Sona | |SWAIN e 01 41 1233—
N WP (C) - COURT WRIT | o€
2045871/ 16.05.2 | 120200 L e o o Order Dtd. 2024-05- [--  lat
2 |2024 |024 14 No-
2016 16 H-8
41)
N WP (C) - COURT WwRIT | (o€
2045872/ 16.05.2 |Tooi | e o o o Order Dtd. 2024-05- [ -- . |at
3 2024 024 14 No-
2024 16 H-8
40)
T (Se
20 |45873/ |16.05.2 PLAEL- COURT |Order Dtd. 2024-05- [BAIL- |at
4 12024 024 172/20 |7 PRADHAN C.O. |00 " g )¢ 2 No-
24
9)
[ (Se
BLAPL-
20 45874/ [16.05.2 COURT |Order Dtd. 2024-05- at
s oaa . looa 3700/2 |3 PRADHAN [C.0. |70 |2 e
024
9)
N WP (C) - WRIT | o€
20 45875/ [16.05.2 /=000 [A.K. . COURT |Order Dtd. 5000-01- - lat
6 2024 024 PARDHAN Y+ no. 8 01 No-
2021 H-8
41)
[ (Se
BLAPL-
20 45876/ |16.05.2 |0 IRABINDRAN |, COURT |Order Dtd. 2024-05- at
7 2024 024 ATH BARIK |~°°° NO. 8 |14 No-
024
41)
N WP (C) - WRIT | o€
20 45877/ |16.05.2 |1, . SARADA . COURT |Order Dtd. 2024-05- |\ . fat
8 (2024 024 NAYAK Y+ lNo. 8 |15 No-
2016 H-2
45)
N CRLMC- |JYOTISH crimT | 5€
20 |45878/ |16.05.2 COURT |Order Dtd. 2021-08- at
5 laona | looa 1040/2 [RANJAN C.0. [0 ¢ hn NAL 2
021 DAS : MIsC |,
N CONTC- |PRAMOD (Se
2145879/ [16.05.2 | o000 | . COURT |Order Dtd. 2024-05- |CONTE |at
0 2024 024 - ouT NO. 6 |14 MPT 12?—
2145881/ [16.05.2 [WP(C)- [KIRTAN  [C.O. [COURT |Order Dtd. 2024-05- [WRIT |(Se




12024

024 11014/ |paNG NO. 6 |14 BRANC |at
2024 H-1  |[No-
3)
WP (C) - WRIT | (o€
45882/ (16.05.2 |7 77" |KALPATARU COURT |Order Dtd. 2024-05- l--  lat
2024 024 PARIDA NO. 6 |14 No-
012 H-3
28)
CONTC- (Se
45883/ [16.05.2 |ooom | L oy COURT |Order Dtd. 2024-05- |CONTE |at
2024 (024 NO. 6 |15 MPT  |No-
023
7)
WP (C) - COURT WRIT | (o€
45885/ 116.05. 21951/ S K NO Order Dtd. 2024-05- BRANC at
2024 024 025 | |[BHANJADEO 0y 07 a1 ﬁs—
WP (C) - WRIT | o€
45886/ |16.05.2 |1, =i IS K COURT |Order Dtd. 2024-06- |- lat
2024 (024 BISWAL NO. 6 |25 No-
2024 H-5
47)
WP (C) - wrIT | (o€
45888/ (16.05.2 | . =" |ABINASH COURT |Order Dtd. 2024-05- o= lat
2024 024 DASH NO. 6 |03 No-
018 H-7
5)
ABLAPL (Se
45892/ |16.05.2 |- giig?ﬁI COURT |Order Dtd. 2024-05- at
2024 (024 12622/ |20 NO. 6 |14 No-
2023 5)
WP (C) - COURT wriT | (°©
45901/ |16.05. 78142 D.K. NO. 2 Order Dtd. 2024-04- BRANC at
2024 024 053 NAYAK oy |05 goa | [No-
46)
WP (C) - [BIJAY COURT WRIT | o€
38222/ 32405. 12095/ |koMAR o 5 ?gder Dtd. 2024-05- 1P ;t_
2024 |BEHERA OLD H-5 43)
WP (C) - COURT WRIT | o€
45903/ |16.05. H.K. Order Dtd. 2024-05- at
2024 024 12066/ |50 \pa NO. 2 115 BRANC o
2024 OLD H-5
47)
BLAPL- COURT (Se
45904/ [16.05.2 |70 " K. C. N, o |order ptd. 2024-05- [BAIL- |at
2024 024 022 SWAIN oy |06 2 No-
9)
WP (C) - COURT WRIT | o€
45905/ |16.05. MANORANJA Order Dtd. 2024-05- at
2024 024 12193/ L0 Navak NO. 2 1), BRANC o
2024 OLD H-6 o
35)
CHIEF (Se
45906/ |16.05. 220/20 K.C. JUSTI |Order Dtd. 2024-07- g?;EA at
2024 (024 o4 SWATN CE'S |03 5 No-
COURT 1)




CHIEF (Se
45908/ |16.05. 229/20 K.C. JUSTI |Order Dtd. 2024-07- XE;EA_ at
2024|024 o SWAIN CE'S 03 A No-
COURT 1)
CHIEF (Se
45909/ |16.05. ggggfz M.M. JUSTI |Order Dtd. 2024-05- at
2024|024 o NAYAK CE'S |14 No-
COURT 1)
CHIEF (Se
45910/ |16.05.2 |SoNTC~ |SHASHIBHU JUSTI |Order Dtd. 2024-05- at
2036/2 |saN
2024|024 o AL CE'S |14 No-
COURT 1)
CHIEF (Se
45912/ |16.05. 522232 T swAry JUSTI |Order Dtd. 2024-05- at
2024 024 o : CE'S |14 No-
COURT 1)
WRIT
WP (C) - CRIEE iRANC ;ie
45913/ [16.05.2 [ =0 JUSTI |Order Dtd. 2024-07- |\ o |55
2024|024 CE'S |30
2024 Couar SION 106
BENCH |)
-1)
CHIEF (Se
45914/ |16.05. ?gégz/ M.R. JUSTI |Order Dtd. 2024-05- giigc at
2024|024 Sooa | |saHoO CE'S |15 PRI o=
COURT 47)
CHIEF (Se
45915/ |16.05. ?gégz/ P.K. JUSTI |Order Dtd. 2024-05- giigc at
2024|024 Sona | [BARIK CE'S |15 pe© No-
COURT 47)
CHIEF (Se
45916/ |16.05. ?gég;/ P.K. JUSTI |Order Dtd. 2024-05- giigc at
2024 024 2024 BARIK CE'S 15 H-5 No-
COURT 47)
CHIEF (Se
45918/ |16.05. ?gég%/ s.p. JUSTI |Order Dtd. 2024-05- giigc at
2024  |024 Seoa ! |sBHOO CE'S |15 RANG -
COURT 18)
WP (C) - COURT wrIT | (5
45919/ |16.05. 7475/ D.K. NO. 2 Order Dtd. 2024-04- BRANC at
2024|024 Do NAYAK oo 2 o3 DRENC o=
41)
ABLAPL COURT (Se
45920/ |16.05.2 |- DEBASISH co %) |order ptd. 2024-05- [BATL- |at
2024 (024 4688/2 |SAMAL o0 2 e 2 No-
024 11)
WP (C) - COURT wriT | (o€
gg;jl/ 35405' 11941/ |J.P. KAR NO. 2 %der btd. 2024705~ lgpanc ;z_
2024 OLD H-4

27)




WP (C) - COURT o |wrrT
38222/ 32405' 11250/ [N. ROUT  [C.O0. [NO. 2 8§der brd. 2024-05= lppanc ;z_
2024 OLD H-3
33)
BLAPL- |S COURT (Se
45923/ 116.05.2 |0 | HUR |C.0. No. p |OFder Dtd. 2024-05- BAIL- |at
2024 024 15 2 No-
24 Y OLD
10)
BLAPL- |S COURT (Se
45924/ 116.05. 669/20 |CHOUTDHUR |C. NO. 2 Order Dtd. 2024-05- BAIL- |at
2024 (024 15 2 No-
24 Y OLD
10)
SECON | (Se
45925/ |16.05. ng/zo s. . EgURT Order Dtd. 2024-07- |D at
2024 (024 MOHARANA |=° : 25 APPEA |No-
06 10
L 6)
SECON | (Se
45926/ |16.05. §25/19 P.K. . ;gURT Order Dtd. 2024-05- |D at
2024 (024 MISHRA . . 15 APPEA |No-
99 10
L 7
) SECON | (Se
45927/ |16.05. 521/20 s.c. . EgURT Order Dtd. 2024-05- |D at
2024 024 BISWAL : : 15 APPEA |No-
02 10
L 2)
WP (C) - COURT wriT | (°©
45929/ 116.05.2 |1 o s | aone |eo. o, |OFder Dtd. 2024-05- 1o lat
2024 024 15 No-
2024 10 H-4
27)
ABLAPL (Se
45930/ |16.05.2 |- 5.2 DHAL Ic ;gURT Order Dtd. 2024-05- BAIL- |at
2024 024 14738/ 25 R e 14 2 No-
2023 11)
ABLAPL (Se
45931/ [16.05.2 |- S. . COURT |Order Dtd. 2023-08- BAIL- at
2024 024 7558/2 |MOHANTY 9 Ivo. 2 |29 2 No-
023 9)
CRIA CRIMI |(Se
45932/ |16.05.2 |20 IH. . COURT |Order Dtd. 2024-05- NAL  at
2024 024 SUNDARA Y o, 2 |14 APPEA |No-
12
L 4)
CRLA CRIMI |(Se
45933/ 116.05.2 |7 1M/S.SANTO | COURT |Order Dtd. 2024-05- NAL  at
2024 (024 i SH K.MUND =" [NO. 2 |14 APPEA |No-
L 4)
WRIT
BRANC |(Se
WP (C) - COURT . m at
38224/ 32405' 12405/ [K. SAHOO |C.O0. [NO. 3 gider Dtd. 9999-12- | hry1 |no-
2024 OLD STON 112
BENCH |)

-2)




SECON | (se
45935/ |16.05. iiézoz ~ R DA ;gURT Order Dtd. 2024-07- |D at
2024 (024 R : 29 APPEA |No-
4 11
L 4)
CRLREV CRIMI |(Se
45936/ |16.05.2 |- B.S. COURT |Order Dtd. 2024-06- NAL  |at
2024 024 158/20 |SWAIN NO. 6 |25 REVIS |[No-
24 ION  |4)
CONTC- (Se
45937/ |16.05. 30962 S. COURT |Order Dtd. 2024-05- |CONTE |at
2024 (024 MOHARANA NO. 6 |14 MPT  |No-
024
3)
CRLREV CRIMI |(Se
45938/ |16.05.2 |- ¢ NAYAK COURT |Order Dtd. 2024-06- NAL  |at
2024 024 225/20 |°° NO. 8 |20 REVIS |No-
17 TON  2)
_ (Se
45939/ |16.05. gigg% S. COURT |Order Dtd. 2024-05- at
2024 (024 MOHARANA NO. 8 |14 No-
024
2)
WP (C) - WRIT | o€
45940/ [16.05.2 |go, ) S K. COURT |Order Dtd. 2024-05- o> lat
2024 024 MOHANTY NO. 8 |14 No-
024 H-8
29)
WP (C) - wrIT | (o€
45941/ [16.05.2 |go, "> IN.K. COURT |Order Dtd. 2024-05- |1 . fat
2024 024 SATAPATHY NO. 8 |14 No-
024 H-8
29)
(Se
WP (C) - WRIT
45942/ |16.05. COURT |Order Dtd. 2024-05- at
024 loaa 9542/2 [N.K. ROUT vo. 8 |ia BRANC 2"
024 H-8
29)
WP (C) - WwrIT | (o€
45943/ 116.05.2 |g7 =07 1M/S.J.K.K COURT |Order Dtd. 2024-05- |1 . fat
2024 024 HUNTIA NO. 8 |03 No-
018 H-2
7)
(Se
WP (C) - WRIT
45944/ |16.05. COURT |Order Dtd. 2024-05- at
2024 loaa 8407/2 |A.K. JATI vo. 8 los BRANC |-
018 H-2
7)
WP (C) - wriT | (°€
45945/ 116.05.2 |1, s | COURT |Order Dtd. 2024-05- oo lat
2024 (024 NO. 8 |03 No-
2018 H-8
43)
ABLAPL (Se
45946/ |16.05.2 |- TR, DAS COURT |Order Dtd. 2024-05- [BAIL- |at
2024 024 4683/2 """ NO. 8 |14 1 No-
024 5)
45947/ |16.05.2 [PLAFL” |AMLAN COURT |Order Dtd. 2024-05- (Se
2024 024 4603/2 |SHAKTI NO. 8 |14 at
024 PAUL : No-




[ 5)
WP (C) - WRIT | o€
2645948/ 16.05.2 oo o) | oo COURT |Order Dtd. 2024-05- |17 |at
1 2024 |024 . NO. 8 103 No-
2018 H-8
43)
M WP (C) - wrrr | (Se
2645949/ |16.05. 3686/2 CHHABI COURT |Order Dtd. 2024-05- BRANC at
2 2024 |024 RANA NO. 8 [13 No-
024 H-6
24)
N WP (C) - wriT | '5©
2645950/ |16.05. COURT |Order Dtd. 2024-05- at
5 looza  looa 3686/2 M. NAYAK o8 13 BRANC |-
024 H-6
24)
- WP (C) - wrir | °©
26145951/ |16.05. COURT |Order Dtd. 2024-05- at
1 lboza looa 7837/2 |S. BISWAL . 8 ha BRANC |-
024 H-4
46)
M WP (C) - wrrr | (Se
2645952/ [16.05. COURT |Order Dtd. 2024-05- at
= loza looa 7837/2 |D. NAYAK o 8 4 BRANC |°-
024 H-4
46)
N WP (C) - wriT | (°®
2645953/ 116.05. COURT |Order Dtd. 2024-05- at
¢ 024 looa 7837/2 |P.K. JENA . 8 ha BRANC |-
024 H-4
46)
B CRLA- CRIMI |(Se
26145954/ [16.05.2 |/ >00  IL. COURT |Order Dtd. 2024-10- [NAL at
7 12024 024 MOHANTY NO. 8 |24 APPEA |No-
19
L 6)
[ CRLA- CRIMI |(Se
26145955/ 116.05.2 |1 00 0l COURT |Order Dtd. 2024-05- [NAL at
8 [2024 |024 s : NO. 8 [15 APPEA |No-
L 10)
B CRLA- CRIMI |(Se
26145956/ [16.05.2 |00 COURT |Order Dtd. 2024-05- [NAL at
9 [2024 |024 a . NO. 8 [15 APPEA |No-
L 10)
[ CRLA- CRIMI |(Se
27145957/ |16.05. 1417/2 M. BARAL COURT |Order Dtd. 2024-09- |NAL at
0 [2024 024 . NO. 7 |23 APPEA |No-
023
L 9)
B CRLA- CRIMI |(Se
27145958/ [16.05.2 |\ 0" o by panas COURT |Order Dtd. 2024-09- [NAL at
1 2024 |024 . NO. 7 123 APPEA |No-
023
L 9)
[ CHIEF (se
27145959/ |16.05. ?‘325/2 K. C. JUSTI |Order Dtd. 2024-05- XEEA at
2 2024  |024 o SWAIN CE'S |14 5 No-
COURT 6)
2745960/ [16.05.2 [cria- [s. COURT |Order Dtd. 2024-10- |CRIMI |(Se
3 12024 024 454/20 |CHOUDHURY NO. 7 (30 NAL at




24 APPEA No-
L 10)
ABLAPL (Se
45961/ 116.05. - BALARAM COURT |Order Dtd. 2024-05- at
2024 024 4709/2 |SINGH NO. 7 (14 No-
024 10)
ABLAPL (Se
45962/ |16.05.2 |- iig?iEzYA COURT |Order Dtd. 2024-06- at
2024|024 4699/2 |- NO. 2 |28 No-
024 10)
CRLA- CRIMI |(Se
45963/ |16.05. 445/20 R.K. COURT |Order Dtd. 2024-06- [NAL at
2024 024 BARIK NO. 7 |24 APPEA No-
24
L 10)
CRLA- CRIMI |(Se
45964/ [16.05.2 [JHE° COURT |Order Dtd. 2024-08- NAL  |at
2024 024 24 . NO. 7 |05 APPEA |No-
L 10)
CRLA CRIMI |(Se
45965/ |16.05. 517/20 SUBRATA COURT |Order Dtd. 2024-10- |NAL at
2024 024 PANDA NO. 5 (30 APPEA |No-
20
L 10)
CRLREV CRIMI (Se
45966/ |16.05.2 |- P.K. COURT |Order Dtd. 9999-12- NAL  |at
2024 024 122/20 |BEHERA NO. 5 |31 REVIS |No-
24 ION  |4)
WRIT
BRANC |(Se
45967/ |16.05. ?gégi; S.K. COURT |Order Dtd. 2024-05- ?DIVI ;z_
2024|024 Sooa/ |pARDHAN NO. 5 |15 e
BENCH |)
-1)
ABLAPL ;ie
45968/ |16.05.2 |- BALARAM COURT |Order Dtd. 2024-05- o
2024|024 4690/2 |STNGH NO. 5 |14
108
024
)
ABLAPL (Se
45969/ |16.05.2 |- fiUTYUNJA COURT |Order Dtd. 2024-05- [BATL- |at
2024|024 3373/2 NO. 5 |14 2 No-
024 MOHANTY 11)
WRIT
BRANC |(Se
45970/ |16.05. ?ﬁégz; s. COURT |Order Dtd. 2024-05- ?DIVI o
2024 024 2024 MOHARANA NO. 5 |13 STON 119
BENCH |)
-3)
45971/ |16.05.2 [PBLAPL COURT |Order Dtd. 2024-05- [BAIL- |'°€
2024|024 - R R NAYAK NO. 5 |14 2 at
4667/2 : No-




[ 024 | 11)
N CRLMP- COURT WRIT | o€
28145972/ |116.05. 590/20 BALARAM NO Order Dtd. 2024-07- BRANC at
5 12024 024 SINGH . 10 No-
24 17 H-6
35)
N CRLMP- |BTDHUBHUS COURT WRIT | (o€
28145973/ |16.05. Order Dtd. 2024-07- at
¢ 2024 024 592/20 |ANA NO. 10 BRANC |~
24 MOHAPATRA 17 H6 o)
N CRLMP- COURT WRIT | o€
28145974/ |16.05. 607/20 GIRIDHARI NO Order Dtd. 2024-05- BRANC at
7 12024 024 SINGH . 15 No-
24 17 H-7
44)
N CRLMP- MADAN COURT wrIT | (o€
28 38225/ 321‘105‘ 689/20 |SUNDAR NO. ?Zder Ptd. 2024-05- lxeane ;Z_
24 BEHERA 17 H-7
44)
N BLAPL- PARTHA COURT (Se
28 45976/ [16.05. Order Dtd. 2024-05- at
5 looza . loma 2796/2 |SARATHI NO. L o
024 DAS 17 ©
44)
N CRLMP- COURT wriT | (°®
29145977/ 116.05.2 |Sg" o0 o b ponn o, Order Dtd. 2024-07- [ lat
0 2024 024 05 No-
24 17 H-7
44)
N CRLMP- COURT WwrIT | (o€
29145978/ |16.05. 695/20 BALARAM NO Order Dtd. 2024-07- BRANC at
1 2024 024 STNGH : 09 No-
24 17 H-7
44)
N CRLMP- COURT WRIT | o€
29145979/ 116.05.2 | g 0| o, Order Dtd. 2024-05- [[--  |at
2 |2024 |024 15 No-
24 17 H-7
44)
N CRLMP- COURT WwrIT | (o€
29145980/ |16.05. 701/20 |T. SWAIN NO. Order Dtd. 2024-05- BRANC at
3 2024  |024 15 No-
24 17 H-4
37)
N COURT (Se
29145981/ |16.05. CONTR- |[MITHUN NO Order Dtd. 2024-05- at
4 |2024 (024 7/2024 DAS : 14 No-
17
37)
[ WRIT
BRANC | (Se
WP (C) - COURT e |H at
29 38222/ 32405' 16637/ [N.K. ROUT NO. Cl)zder btd. 2024-05 Fpryr No-
2018 17 STON |105
BENCH |)
-1)
N WP (C) - |M/S.BIBHU COURT oo [mrIT [(se
29 38223/ 32405' 16637/ |TI BHUSAN NO. ?Zder Dtd. 2024-05- lppanc |at
2018 |MISHRA 17 H No-




(DIVI |105
SION |)
BENCH
_1)
WRIT
BRANC |(Se
WP (C) - COURT ac H at
38;24/ 32405' 18815/ |S.C. DAS NO. ?Zder Ptd. 2024-05= F nry1 |yo-
2013 17 SION |109
BENCH |)
-2)
ABLAPL (Se
45985/ |16.05. - BALARAM COURT |Order Dtd. 5000-01- [BAIL- |at
2024 024 18851/ |SINGH NO. 7 |01 2 No-
2019 10)
ABLAPL (Se
45986/ |16.05. - A. COURT |Order Dtd. 2023-11- BAIL- |at
2024 024 6370/2 [MOHANTY NO. 7 |02 2 No-
022 12)
ABLAPL (Se
45987/ |16.05. - S K. DASH COURT |Order Dtd. 2021-07- |BAIL- |at
2024 024 5498/2 |77 NO. 7 |13 1 No-
019 3)
ABLAPL (Se
45988/ |16.05. - J.R. COURT |Order Dtd. 2021-07- BAIL- |at
2024 024 6006/2 |[NAYAK NO. 7 |15 1 No-
019 1)
ABLAPL (Se
45989/ |16.05. - K. K. NATH COURT |Order Dtd. 2021-08- [BAIL- |at
2024 024 12044/ NO. 7 |19 1 No-
2019 3)
ABLAPL (Se
45991/ |16.05. - SARAT COURT |Order Dtd. 2024-05- at
2024 024 759/20 |DASH NO. 7 |14 No-
24 3)
ABLAPL (Se
45992/ |16.05. - COURT |Order Dtd. 2024-05- [BAIL- |at
2024 024 2311/2 M R SAHOO NO. 7 |14 2 No-
024 12)
ABLAPL (Se
45993/ |16.05. - COURT |Order Dtd. 2024-03- at
2024|024 1541/2 |>-K. DASH NO. 2 |20 No-
024 12)
ABLAPL (Se
45994/ |16.05. - COURT |Order Dtd. 2024-05- [BAIL- |at
2024 024 2912/2 KARMA DAS NO. 2 |14 1 No-
024 4)
ABLAPL (Se
45995/ |16.05. - B.B. COURT |Order Dtd. 2024-05- BAIL- |at
2024 024 2161/2 |[MALLICK NO. 2 (14 1 No-
024 3)




ABLAPL (Se
45996/ |16.05.2 |- COURT |Order Dtd. 2024-05- at
2024|024 2910/ [KARMA DAS NO. 2 |14 No-
024 3)
ABLAPL (Se
45997/ |16.05.2 |- COURT |Order Dtd. 2024-05- [BAIL- |at
2024|024 2909/ [KARMA DAS NO. 2 |14 1 No-
024 6)
ABLAPL (Se
45998/ |16.05. - J. COURT |Order Dtd. 2024-03- BAIL- |at
2024 024 2265/2 |PARDHAN NO. 2 |18 2 No-
024 9)
ABLAPL (Se
45999/ |16.05. - COURT |Order Dtd. 2024-05- at
2024 |024 290g/2 [KARMA DAS NO. 2 |14 No-
024 9)
ABLAPL (Se
46000/ |16.05.2 |- J. COURT |Order Dtd. 2024-05- at
2024 (024 2864/2 PARDHAN NO. 2 |13 No-
024 9)
ABLAPL (Se
46001/ |16.05. - COURT |Order Dtd. 2024-05- at
2024 024 2877/2 [KARMA DAS NO. 2 |14 No-
024 9)
ABLAPL (Se
46002/ |16.05.2 |- SARAT COURT |Order Dtd. 2024-06- at
2024 024 3031/2 DASH NO. 2 |21 No-
024 9)
ABLAPL (Se
46003/ |16.05.2 |- J.R. COURT |Order Dtd. 2024-05- at
2024 024 2977/2 INAYAK NO. 2 |14 No-
024 9)
ABLAPL (Se
46004/ |16.05.2 |- SARAT COURT |Order Dtd. 2024-06- [BAIL- |at
2024 024 3079/2 |DASH NO. 2 |21 1 No-
024 2)
ABLAPL (Se
46005/ |16.05.2 |- S;Eéiﬁ COURT |Order Dtd. 2024-05- at
2024 024 2739/2 |0 NO. 2 |14 No-
024 2)
ABLAPL (Se
46006/ |16.05.2 |- CHHABT COURT |Order Dtd. 2024-05- [BAIL- |at
2024 024 3146/2 |RANA NO. 2 (14 1 No-
024 6)
ABLAPL (Se
46007/ |16.05.2 |- COURT |Order Dtd. 2024-05- [BAIL- |at
2024 (024 3630/2 B K PATRA NO. 2 |14 2 No-
024 8)
46008/ |16.05.2 [PBLAPL COURT |Order Dtd. 2024-05- [BATL- |5
2024 024 - H K PATRA NO. 2 |14 1 at
3624/2 : No-




n os | 5
ABLAPL | (Se
32 146009/ [16.05.2 |- COURT |Order Dtd. 2024-04- at
1 12024 |024 3708/2 gHOUIDHUR NO. 2 |25 No-
024 1)
[ ABLAPL (se
32146010/ |16.05. - COURT |Order Dtd. 2024-05- at
2 2024 024 3765/2 |7 KAMILA NO. 2 |14 No-
024 1)
[ ABLAPL (Se
32146011/ |16.05. - COURT |Order Dtd. 2024-05- at
3 12024 024 4661/2 |1 R SAHOO NO. 2 |14 No-
024 1)
N RPFAM- COURT FIRST | (o€
3246012/ 116.05.2 oot | oo no. |order pta. 9999-12- | _o° lat
4 12024 024 31 No-
23 20 L
5)
N RPFAM- COURT FIRST | o€
32 146013/ 116.05.2 |, ", [M.R. o Order Dtd. 2024-05- | =°-- lat
5 12024 |024 SAHOO . 15 No-
23 20 L
5)
N CMP- COURT wriT | (°®
32146014/ |16.05. 426/20 S.Jd. NO Order Dtd. 2024-08- BRANC at
6 2024 024 MOHANTA : 27 No-
24 20 H-2
6)
N cMP- COURT WwrIT | (o€
32146015/ 116.05.2 |00 o ruen NG |order Dtd. 2024-08- [1°- . |at
7 12024 024 06 No-
24 20 H-2
6)
_' WRIT
BRANC | (Se
WP (C) - COURT o |m at
22 382}16/ 321‘105‘ 12176/ |R.C.ROUT NO. ?Eder Ptd. 2024-05= F n1y1 |yo-
2024 20 STON [109
BENCH |)
-2)
N BLAPL- COURT (se
32 46017/ 16.05.2 000 A K o Order Dtd. 2024-05- [BATL- |at
9 |2024 024 MOHANTY : 15 2 No-
024 20
7)
_' ARLAPL (se
33 |46018/ |16.05.2 |- SARAT ;gURT Order Dtd. 2024-05- at
0 2024 024 4674/2 |DASH 20' 14 No-
024 7)
[ ABLAPL | (se
3346019/ [16.05.2 |- COURT |Order Dtd. 2024-07- at
1 12024 |024 4677/2 gHOUIDHUR NO. 2 |03 No-
024 o
3346020/ |16.05.2 [“PRAFL COURT |Order Dtd. 2024-05- (Se
2 2024 |024 - M K SWAIN NO. 2 |14 at
4711/2 : No-




[ 024 7)
[ ABLAPL (Se
33046021/ |16.05.2 |- SATYAJIT COURT |0rder Dtd. 2024-05- at
3 12024 024 4710/2 MOHAPATRA NO. 2 (14 No-
024 7)
[ ABLAPL (se
33146022/ |16.05. - COURT |Order Dtd. 2024-05- [BAIL- |at
4 12024 024 4705/2 |5 T SAHOO NO. 2 |14 1 No-
024 1)
[ ABLAPL (Se
33146023/ |16.05. - COURT |Order Dtd. 2024-05- [BAIL- |at
5 2024|024 4704/2 R K BARIK NO. 2 |14 1 No-
024 1)
[ ABLAPL (se
33046024/ |16.05.2 |- JAYANTT COURT |0rder Dtd. 2024-05- at
6 |2024 |024 4703/2 |DAS NO. 2 |14 No-
024 1)
[ ABLAPL | 0o (Se
33(46025/ |16.05.2 |- CRASAD COURT |Order Dtd. 2024-05- [BATL- |at
7 |2024 024 4697/2 |0 NO. 2 |14 1 No-
024 1)
[ ABLAPL (se
33046026/ |16.05.2 |- COURT |0Order Dtd. 2024-06- BAIL- |at
8 12024 (024 4693/2 I PRADHAN NO. 2 |24 1 No-
024 1)
_' (se
BLAPL-
33(46027/ |16.05. COURT |0rder Dtd. 2024-05- at
9 [2024 |024 3925/2 |SK BISWAL NO. 2 |14 No-
024
1)
[ ABLAPL (se
3446028/ |16.05.2 |- P K COURT |0rder Dtd. 2024-05- at
0 |2024 |024 4689/2 |MOHANTY NO. 2 |14 No-
024 1)
[ ARLAPL (se
34146029/ |16.05.2 |- f{gl\sﬁgn COURT |0Order Dtd. 2024-06- BAIL- |at
1 |2024 |024 4687/2 | oo NO. 2 |28 2 No-
024 11)
[ ABLAPL (se
3446030/ |16.05.2 |- SOMNATH COURT |Order Dtd. 2024-05- [BATIL- |at
2 12024 |024 4686/2 [BARDHAN NO. 2 |14 2 No-
024 11)
[ ARLAPL (se
34146031/ |16.05.2 |- T COURT |0rder Dtd. 2024-05- at
3 2024 024 4681/2 NO. 2 |14 No-
024 11)
[ ABLAPL (se
34 146032/ |16.05. - S K COURT |Order Dtd. 2024-05- at
4 (2024 024 4680/2 |BEHERA NO. 2 |14 No-
024 11)
34 (46033/ [16.05.2 [WP(C)- [SARAT COURT |Order Dtd. 2024-05- WRIT |(Se
5 2024 024 11924/ |DASH NO. 2 |16 BRANC |at




2024 OLD H-4  |No-
27)
_' ABLAPL (Se
34 (46034/ 16.05.2 |- SURYA COURT lorder Dtd. 2024-05- at
6 2024 |024 4680/2 NARAYAN NO. 2 114 No-
04 MISHRA OLD p
_' ABLAPL (se
34 [46035/ [16.05.2 |- COURT |Order Dtd. 2024-06- [BAIL- |at
7 |2024 024 4672/2 I PRADHAN NO. 2 28 1 No-
024 1)
[ ABLAPL (se
34 146036/ |16.05.2 |- P K COURT |Order Dtd. 2024-05- BAIL- |at
8 12024 024 4670/2 MOHANTY NO. 2 (14 1 No-
024 5)
_' ABLAPL (se
34 [46037/ 16.05.2 |- COURT |0Order Dtd. 2024-05- at
9 12024 |024 4668/2 [N K BARIK NO. 2 |14 No-
024 5)
_' ABLAPL (se
3546038/ |16.05.2 |- P K COURT |Order Dtd. 2024-05- at
0 2024 024 4666/2 MOHANTY NO. 2 |14 No-
024 5)
_' ABLAPL (se
35146039/ |16.05.2 |- P K COURT |Order Dtd. 2024-05- [BAIL- |at
1 2024 024 4664/2 MOHANTY NO. 2 |14 1 No-
024 6)
_' ARLAPL (se
35(46040/ |16.05.2 |- P K COURT |Order Dtd. 2024-05- [BAIL- |at
2 |2024 |024 4662/2 MOHANTY NO. 2 |14 2 No-
024 12)
ABLAPL [ (se
3546041/ |16.05.2 |- S RAKASH COURT |0rder Dtd. 2024-05- at
3 2024 024 3163/2 | NO. 2 |14 No-
024 12)
[ (se
BLAPL-
35146042/ |16.05.2 (/o " |SRINIBASH COURT |0Order Dtd. 2024-05- at
4 2024 024 MOHANTY NO. 2 |15 No-
024
12)
[ (se
BLAPL-
35(46043/ [16.05.2 COURT |0rder Dtd. 2024-05- at
5 2024 024 4628/2 |J PRADHAN NO. 2 |15 No-
024
12)
[ (se
35146044/ |16.05.2 22‘232 o bAoA COURT |Order Dtd. 2024-05- at
6 2024 024 NO. 2 |15 No-
024
12)
H BLAPL- |JYOTTSH (se
3546045/ 116.05.2 [, /00" oo nan COURT |Order Dtd. 2024-05- [BAIL- |at
7 |2024 024 NO. 2 |15 1 No-
024 DAS
3)
13546046/ [16.05.2 |[BLAPL- |[SRINIBASH [C.O. |COURT |Order Dtd. 2024-05- (se




12024

024 4618/2 MOHANTY NO. 2 |15 at
024 No-
3)
BLAPL- |SANTOSH (Se
46047/ |16.05. COURT |Order Dtd. 2024-05- at
2024 |024 2285/2 |KUMAR NO. 2 15 No-
024 MAHANTY . 3)
(Se
BLAPL-
46048/ [16.05.2 [7L07 INTRANIAN COURT |Order Dtd. 2024-05- at
2024|024 SAHOO NO. 2 |15 No-
024
3)
(Se
BLAPL-
46049/ |16.05. COURT |Order Dtd. 2024-05- at
2024|024 4594/2 |J PRADHAN NO. 2 |14 No-
024
3)
(Se
BLAPL-
46050/ |16.05. COURT |Order Dtd. 2024-05- at
2024 024 1918/2 S P SAHOO NO. 2 |14 No-
024
3)
BLAPL- (Se
46051/ [16.05.2 froc s | COURT |Order Dtd. 2024-05- |BAIL- |at
2024 |024 NO. 2 |14 2 No-
024
7)
(Se
BLAPL-
46052/ |16.05. COURT |Order Dtd. 2024-05- at
2024 024 4592/2 B S SWAIN NO. 2 |14 No-
024
7)
(Se
BLAPL-
46053/ |16.05. COURT |Order Dtd. 2024-05- at
2024|024 4630/2 R M NAYAK NO. 2 |15 No-
024
7)
WRIT
BRANC |(Se
46054/ |16.05. ggég}; M.R. COURT |Order Dtd. 2024-05- ?DIVI ;z_
2024|024 oo SAHOO NO. 2 |15 A e
BENCH |)
-3)
WRIT
BRANC |(Se
46055/ 116.05.2 ")~y R, COURT |Order Dtd. 2024-05- |° at
2024 024 4789/2 lsan00 NO. 2 |15 (DIVI No-
024 : STON 122
BENCH |)
-3)
WRIT
BRANC |(Se
46056/ 116.05.2 "E(CO) Iy R, COURT |Order Dtd. 2024-05- |° at
2024 024 5006/2 1oh 100 NO. 2 |15 (DIVI No-
024 : STON 103
BENCH )

-1)




WRIT

BRANC | (Se
46057/ |16.05. gg;g}; R.C. COURT |Order Dtd. 2024-05- ?DIVI ;z_
2024|024 o MALLICK NO. 2 |15 RS
BENCH )
-2)
WRIT
BRANC |(Se
WP (C) - e |H at
33328/ 35405. 15046/ |b.x. samu ;gURg ?Eder Ded. 2024-05- |\ o5
2024 : SION 108
BENCH )
-1)
WRIT
BRANC |(Se
WP (C) - o |m at
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